
3051 Oral Antu>*t$ * MARCH -1986 Oral Antifim*

Dc. K. L. Shrimali: Sir, this does 
not arise out of this question.

Shrl D. C. Shanaa: May I knuw if 
a similar plan has been drawn up lor 
the expansion of educational facilities 
so far as University education is con­
cerned?

Dr. K. L. Shrimali: Yes, Sir, the 
Delhi University has also drawn up 
plans for providing increased accom­
modation in the graduate and post­
graduate classes.
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Dr. K. L. Shrimali: That is my

effort.
Shri Vasudevan Nair: May 1 know 

whether Government are thinking of 
giving any help to those schools 
where regional languages are taught— 
there are some Tamil and Malayalam 
schools in Delhi.

An Hon. Member: What about
Telugu schools?

Shri Vasudevan Nair: And also
Telugu schools.

Dr. K. L. Shrimali: This does not 
•rise out of this particular question.
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Shri Fatesinghrao Oaekwad: As the
amendments proposed are extensive 
and cover a majority of the sections 
of the Cantonments Act, 1924, and 
moreover the Ministries of Law and 
Finance will have to be consulted, I 
am afraid it will take some time before 
this Bill can be finalised.
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Shri Fatesinghrao Gaekwad: I am
very glad to inform the House that 
pending the finalisation of this Bill, 
instructions have already been issued 
to the Director, Military Lands and 
Cantonments that all preliminary 
action which should follow as a result 
of the introduction of compulsory 
primary education, namely arrange­
ment for finances, preparation of 
schemes, etc. should be worked out 
concurrently while the comprehensive 
legislation is being given shape in the 
Ministry.
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Mr. Sfiafcer: I believe the bon. 
Member wants to know what facilities 
will be given during tbe interim 
period. The Parliamentary Secretary 
has already said what facilities are 
being given.

Shri S. C. Samanta: Are they actu­
ally being given?

Mr. Speaker: Has the Minister got 
any more information?

The Deputy Minister of Defence 
(Sardar Majithia): No. We have no 
further information excepting, as the 
Parliamentary Secretary has already 
said, that instructions have already 
been issued by the Ministry to see 
that the schemes for primary 
education, whatever be the cost in­
volved, concurrently go on, and I am 
quite sure that they will not lag 
behind the State Governments, so far 
as this question is concerned.

Shri Bhakt Darshan: May I take it 
that this compulsory primary educa­
tion will be started from the next 
academic session, that is, from July, 
1958?

Shri Fatesinghrao Gaekwad: I am
afraid no definite assurance can be 
given to that effect.

Pay Scales of College Teachers
+

*620. S Sbri R- Munisamy:
\Shri Hem Hama:

Will the Minister of Education and 
Scientific Research be pleased to state:

(a) what steps have been taken by 
the University Grants Commission to 
improve the scales of pay of teachers 
of affiliated Colleges; and

(b) what is the extent of co-opera- 
tion received in this regard from the 
State Governments?

The Minister of State in the Minis­
try of Education and Scientific Re­
search (Dr. K. L. Shrimali): (a) A
statement is laid on the Table of the 
Lok Sabha. [See Appendix IV, an- 
nexure No. 2.]

(b) The Government of West Bet^cal 
has agreed to share the increased 
expenditure for up-grading the salary 
scales of teachers of those Colleges of 
the Calcutta University where tbe 
enrolment is below 1500. No other 
State Government has so far agreed 
to share the expenditure.

Shri N. R. Munisamy: May I know
how Government distinguish between 
teachers of affiliated colleges doing 
post-graduate work and the univer­
sity teachers, whether this improve­
ment in salary scales is a permanent 
feature or a temporary phases and 
whether in any event, the teachers are 
entitled to the benefit of the provi­
dent fund?

Dr. K. L. Shrimali: The posts in 
the affiliated colleges and those in the 
universities are different. For example, 
m the affiliated colleges, we have 
principals, but there are no principals 
in the universities. Similarly, there 
are heads of departments in the 
colleges. We have fixed up certain 
minimum grades for the college staff 
and similar grades for the university 
staff. The Commission has agreed that 
it will bear 50 per cent, of the 
increased cost in upgrading the salary- 
scales of teachers, and if the State 
Governments or the universities 
come forward, the University Grants 
Commission would be ready to release 
its share

Shri Hem Barua: From the state-
ment, it is evident that this scheme 
was to come into effect from 1st April,
1957, provided the State Governments 
or the universities made 50 per cent, 
contribution. In view of what the 
Minister has said just now that except 
the Government of the State of West 
Bengal, the other State Governments 
have shown a cold indifference, and 
also in view of the fact that though 
most of the college Governing Bodies 
have offered their active co-operation, 
this beneficial scheme, or ameliorative 
scheme, as I may call it, is in cold 
storage, may I know what steps Gov­
ernment are going to take or are 
taking in order to whip up the State 
Governments into their senses?




